| TEM NO. 110 COURT NO. 6 SECTION Xl I A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 4594 OF 2003

KOPPARRU PRASAD RAO (D) BY LRS. Appel I ant (s)
VERSUS
KOTA NAGARATHAMVA & ORS. Respondent ( s)

(Wth office report )

Dat e: 02/08/2010 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE MARKANDEY KATJU
HON BLE MR JUSTICE T.S. THAKUR

For Appell ant(s) P.S.M shra, Sr. Adv.

. Manu Shankar M shra, Adv.
Swar upa Reddy, Adv.
Upendra M shra, Adv.

D. K. Pandey, Adv.for

D. Mahesh Babu, Adv.

For Respondent (s) Sat eesh Galla, Adv.

N. Raja Raman, Adv.for
T.N. Rao, Adv.

Sat eesh Gl la, Adv.for
Venkat eswar a Rao Anunol u , Adv

<3 533 333733

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List after three weeks on a regul ar hearing day.

(Parveen Kr. Chaw a) ( I'ndu Satija)
Court Master Court Master



